FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

‘ALTRAREX TRADERS PRIVATE LIMITED’
OPERATING IN TRADING BUSINESS IN MAHARASHTRA

(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with
PAN / CIN / LLP No.

ALTRAREX TRADERS PRIVATE LIMITED
U51909MH2012PTC228984

2. | Address of the registered office S-106, Fantasia Mul Complex Plot No 47; Sec 30A,
(as per MCA records) Navi Mumbai, Maharashtra, India - 400703.

3. |URL of website NA

4. |Details of place where majority of fixed| There are no fixed assets as per the information
assets are located available.

5. |Installed capacity of main products /| Not Applicable since the Company is not in operations
services

6. |Quantity and value of main products /| Not Applicable since the Company is not in operations
services sold in last financial year

7. |Number of employees / workmen Nil

8. |Further details including last available| The details can be sought by sending an email on
financial statements (with schedules) of| cirp.altrarex@gmail.com and / or Virtual Data Room
two years, lists of creditors are available| in accordance with the provisions of the Code and
at URL: Regulations made thereunder.

9. |Eligibility for resolution applicants under| The detailed invitation for expression of interest
section 25(2)(h) of the Code is available| which shall include the eligibility for resolution
at URL: applicants under Sec 25(2)(h) of the Code can be

sought by sending an email on
cirp.altrarex@gmail.com

10. |Last date for receipt of expression of | January 28, 2025
interest

11. |Date of issue of provisional list of| February 07, 2025
prospective resolution applicants

12. |Last date for submission of objections to| February 12, 2025
provisional list

13. |Date of issue of final list of prospective| February 22, 2025
resolution applicants

14. |Date of issue of information| February 27, 2025
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

15. |Last date for submission of resolution| March 29, 2025
plans

16. |Process email id to submit EOI cirp.altrarex@gmail.com

This Form G is being issued pursuant to an interim order dated December 17, 2024, passed by the
Hon’ble NCLT, Mumbai Bench in IA No. IA/56855/2024 in C.P. (IB)/3970(MB)2019. Further, this Form G




is subject to approval of the Hon’ble NCLT in the above application for the extension/exclusion of the
time period in the Corporate Insolvency Resolution Process of the Corporate Debtor.

Kshitiz Gupta
Resolution Professional of Altrarex Traders Private Limited
Registration Number: IBBI/IPA-002/IP-N00721/2018-2019/12140

Address & email id registered with IBBI:
F-52, First Floor, Centrium Mall, Lokhandwala Township Akurli Road,
Kandivali East, Mumbai - 400101

Email Address- kshitiz.ca@gmail.com

Process specific email id for correspondence: cirp.altrarex@gmail.com

Date: January 13, 2025
Place: Mumbai
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Govt to review
Jan Dhan and
other schemes

FE BUREAU
New Delhi, January 12

FINANCIALSERVICES SECRE-
TARY M Nagaraju is set to meet
the heads of Public Sector Banks
(PSBs) on Wednesday to assess
the progress of key financial
inclusion schemes.

Thereviewmetingwill focus
on schemes like the Pradhan
Mantri Jan Dhan Yojana
(PMJDY), Pradhan Mantri Jee-
van Jyoti Bima Yojana (PM]]BY),
and Pradhan Mantri Suraksha
Bima Yojana (PMSBY).

The total balance in no-frills
PMJDYaccountsreached32.43
lakh crore as of January 1. Ini-
tially seen as a mechanism to
channel government benefits,
these accounts have also
emerged as a significant source
of low-cost funds for PSBs.

PMJJBY provides life insur-
ance coverage of 2 lakh for
individuals aged 18-50 with a
bankorpost officeaccount.Cov-
erage applies in case of death
due to any reason, with enroll-
ment requiring consent and
auto-debit of premiums.Onthe
otherhand,the PMSBY offers 32
lakh foraccidentaldeath ortotal
permanent disability and X1
lakh for partial permanent dis-
ability. It is available to individ-
uals aged 18-70, with similar
enrollment criteria.

TAKING STOCK
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B The review meting will
focus on schemes like
F_’MJDY, PMJJBY and PMSBY

B The total balance in no-friII;
PMJDY accounts reached

Z2.43 lakh crasofJan1

m These accounts have also
emerged as a significant
source of low-cost funds for
PSBs

m The StandUp India Scheme,
launched on April 5, 2016,
been extended until 2025

M The initiative mandates all
bank branches to extend
loans to SC, ST, and women
borrowers for establishing
greenfield enterprise

The StandUp India Scheme,
launched on April 5, 2016, to
promote economic empower-
ment and job creation, has been
extended until 2025.The initia-
tive mandatesall bankbranches
to extend loans to Scheduled
Caste (SC), Scheduled Tribe (ST),
andwomen borrowers forestab-
lishing greenfield enterprises.

Coal import rises 290
to 182 MTin Apr-Nov

INDIA'S COAL IMPORT rose by
2% to 182.02 million tonne
(MT) in the April-November
period of the current fiscal year.

The country’s coal import
was at 178.17 MT in the year-
ago period, according to data
compiled by business-to-busi-
ness e-commerce company
mjunction services.

[

However, the country’s coal
import dropped to 19.57 MTin
the month of November, over
22.30 MTin the corresponding
month of the previous fiscal.

During April-November
2024, non-coking coal import
was at 117.73 MT, lower than
118 MT imported during the
same period lastyear. ~ —PTI
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Trump 2.0,Al to influence glob

PRESS TRUST OF INDIA
New Delhi, January 12

GEOPOLITICAL TENSIONS,
THE potential forarenewed US-
led trade war under President-
elect Donald Trump, rising sus-
tainability-driven  barriers,
China’s overcapacityin key sec-
tors,and rapid advancementsin
Al will significantly impact
global tradein 2025,according
to experts.

They said Indian exporters
and importers should work
hand in hand with the govern-
ment to deal with these chal-
lenges.

India, theysaid,needs to pri-
oritise their Al (artificial intelli-
gence) strategy as it promises to
transform trade logistics and
supply chain managementand
reshape traditional trade pat-
terns.

“Al is fast emerging as an

India raises
with Nepal
milk export
problems

INDIA HAS FLAGGED con-

cerns over the problems |

faced byits milk exportersin
Nepal, with the neighbour-
ing country agreeing to
explore the possibility of
facilitating imports of spe-
cific products like whey and
cheese,an official statement

said on Sunday.
The matter came up for
discussions during the

meeting of the India-Nepal
Inter-Governmental Com-
mittee (IGC) on Trade, Tran-
sit,and Cooperation to Com-
bat Unauthorised Trade,
which was held in Kath-
mandu on January 10-11.
“The Indian side highlighted
the problems faced in milk
exports to Nepal. The Nepali
side agreed to consider the
request of the Indian side
positively,” the commerce
ministry said.

—PTI

.. DABUR INDIA LIMITED

Notice is hereby given that the undermentioned share certificates of the Company have been reported to be lost or misplaced.

SI.No. | Folio Number

Shareholder Name Certificate No.

Shares

Distinctive Nos

DIL0047974

82104

10 601818119-601818128

G SUPRAJA

G PRAKASH 88113

10 605986428-605986437

107820

30 906563116-906563145

DIL0005251

PRAVEEN PODDAR 86359

604293426-604294425

DIL0900720

JOHNSON GEORGE 57454

28054251-28054350

DIL0017909

SHARDA N SIDHPURA
URMILABEN B PARMAR(Deceased)

80594

600367059-600368058

86943

604843426-604844425

TRADE OUTLOOK

Indian traders should
work with government
to deal with challenges

m Indian businesses needto M Businesses need to invest
prioritise their Al strategy,
according to experts

700+
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sustainability parameters

100+
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Narendra Modi
Prime Minister

—_— e e

important vehicle for future
trade’s journey. The Al-driven
digital transformationis poised
toboost notonlyservicestrade,
butit mayalso createwhole new
categories of tradable AI-pow-
ered goods—fromautonomous
vehicles to robotics and
beyond,” trade expert and Hi-
Tech Gears chairman Deep
Kapuria said.

He said while geopolitical

Form Mo, INC-26
[Pursuant bo Rule 30 of the Companias
ilncorporation) Rules, 2014]
Before the Reglonal Director,
Western Ragion. Mumbai
In the matter of the Companies Act, 2013,
Section 13i4) ol the Companias Acl, 2013
and Rule A&} a) of the Companies
tincorporation) Rules, 2014
AMD
In the matter of Mis. Topworth Steels and
Power Private Limited (CIN:US1420
MH2004PTC 14638 1jhaving ils Registerad
Office at 15 Sahyadrl Bidg., Peru Baug
Goragaon, Mear Pritam Holed | Goregaon
E=zst - 400063, Maharaaira
........... Petitioner
Motice s hersby given to the General Public
that the Company proposes o make an
application to the Regional Diractor,
Westemn Region, Mumbai under Section 13
of the Companles Act, 2013 seeking
confimmation of aferation of the Memorandum
of Association of the Company In femms of
the Special Rasolution passad al an Extra
Ordinary General Meeting held on
Monday, the 30th day of December, 2024
tz enable the company o changs its
Registered office from the State of
"Maharashtra” o tho State of "West
Bengal®.
Any parson whose intarast 15 lkaly to be
affected by the proposed change of the
registered office of the COMPany may
deliver either on the MCA-21 portal
(www.mca. gov.in) by filing investor
L'hmplain”l:lh‘l‘l OF Caless 1o b delivered
or send by registered post of histher
ohiections supported by an afficen slating
the nature of hisher intarast and grounds of
opposition to the Regional Director,
Western Region, Ministry of Gorporala
Affairs, Everest, §th Floor, 100 Marine
Drive, Mumbai-400002, Maharashtra,
within Fourteen days from the dala of
publication of this nodice with a copy to the
applicant company af s registened office
al the address mentlionad bealow:
Mis. Topworth Steals and Power Private
Limitad
Regd. Off_: 15 Sahyadr Bldg., Peru Baug
Czorecacn, Mear Pritam Hoted | Goregann
East- 400083, Maharasira
Forand on behslf of
Topworth Steels and Power
Private Limited
Bd/-
Dyapayan Dutia
Director
[DIN: DE3E0ETT)

Dalg : 13.01 200025
Place: Mumbal

tensionsarebeyond the compe-
tency of the private sector to
influence, businesses from the
developingworld need toinvest
resources tocomplywith grow-
ing needs to meet sustainabil-
ity parameters both environ-
mental and social. “Complying
with sustainabilityindicatorsis
also important for companies
to get integrated into GVCs

such as EU Corporate Sustain-
ability Due Diligence Directive
make it legally mandatory to
ensure supply chain becomes
sustainable,” Kapuria said.
Founder chairman of Tech-
nocraft Industries SKSaraf said
that the domestic industry has
to invest heavily in new age
technologies to become com-
petitive and tap opportunities.

trade: Experts

for ways to increase exports to
the US as imposition of high
tariffs on Chinese goods by
America would open up huge
potential for them,” Saraf said.
US President-elect Trump has
pledged toimpose higher tariffs
on countries like China.

Kapuria said Washington’s
approach is bound to invite
retaliatoryactions that together
could cause significant disrup-
tioninglobal supplychainsand
trade and FDI (foreign direct
investment) flows.

“After years of shocks, first
the Covid-19 pandemic, fol-
lowed by Russia-Ukraine watr,
and crisisin the West Asia,coun-
tries across the continent are
reevaluating theirinternational
trade relation. They are explor-
ingengagementwith new part-
ners to suit their economic and
national security concerns,” he

Bangladesh
expresses
concern over
border tension

BANGLADESH FOREIGN SEC-
RETARY Md Jashim Uddin on
Sunday expressed Bangladesh’s
“deep concern” over the recent
border tensions during a meet-
ing with Indian High Commis-
sioner Pranay Verma at the for-
eign ministry here. The
state-run BSS news agency ear-
lier reported that Verma was
“summoned” by the foreign
ministry to discuss escalating
tensionsalong theborder.How-
ever,a press statementissued by
the foreign ministry did not use
that term. Meanwhile, the
interim  government in
Bangladesh has simplified the
visa process for Pakistanis to
further strengthen trade and

(globalvalue chains)asnewlaws  “The exporters will have tolook

added. economicrelations. —PTI

hlodilY 3 GLENMARK PHARMACEUTICALS LTD.

Ragisterad Office: B2, Mahalaxmi Chambers, 22,
Bhulabhai Desar Road, Mumbai-400026.
Thig iz o mierm the general public thal Ongingd Share Cedificalas) issued by
GLENMARK PHARMACEUTICALS LTD, the defails of which are as menlioned
bedow, have bean lestimisplaced and an application has been made by the holdens)
for the issuances of duplicate Share Cerlificabe(z) n respect thareof.

Mama of Shareholder| Folio No Corificate No. | Distinclve Nos. :;;,:L
CHETMNA 5. MEHTA | GLEO12407| S00696 2145355-2146354 | 1000

Any Person WD Feas & claim i f&&p&ﬂ[ i The sisd shares ar m_IF."I:"I."H" I3 Ehe Esuance
ol the duplicate Share Cartdficate shall lodoe such claim or objection with 1he company
& 1is regisiened office within 15 days iram s dale or else the company will proceed 1o
msue duplicate Shane Carlificates) wilhoul any lurber delay,
Place: Mumbai

Data: 130112025

Hama of Share Holder :
CHETHA 5. MEHTA

dorer @ Canara Bank

R R Undmigmng

B B rirm synaicns |]

Dadar West Branch, Plol Mo, 625, 15l Floes, Mondesic Building, Ranate Road,
Cadell Road Junciion, Shivall Pask, Dadar (West), Membal - 400028,
Tel: 022-24446446/244 484 TR24444041/24448470
[Email: chi 107 @canarabank. com  managarchD10TEcanarabank. com

PHYSICAL POSSESSION NOTICE

(For Immovable property)

Whereas: The underasigned being the Authorised Officer of the Canara Bank, Dadar
Branch, appointed under Securnfisation And Reconstruction of Financial Assets and
Enfarcement al Securily Interest Act, 2002 (Act 54 of 2002 ) (hersinalter relermsd 1o a5
Ahe Act™) and in axarcise of powars confarmad under Section 13 (12) read with Rule 3
of the Security Interest (Enforcemeant) Rules 2002, issued a Demand Nobcs dated
18.08.2022 calling upon the Borrodesr
To,
Jay Pravin Khanvilakar, Mew Padmavali Magar Aparment GHS. Lid., G ¥Wing Floos,
Mo, 04, Flat Mo. 405, Goregaon Mulund Link Road, Mear Cberci Mall, Goregaon East,
kMumbai - 400063,
To repay the amount mentioned in the notice, being Rs, 67,53,845,85 (Rupees Sixty
Seven Lakh Fifty Three Thousand Nine Hundred And Forty Five Paisa Eighty
Five Only) as on 30.07.2023 plus inferest due and other cost within B0 days from tha
date of recsipt of the said notice,
The BorrowenGuarantor aving failed 1o répay the amount, nobce is herety given to the
Bearrowear and the pubss In genmseral, that the endersignemd bas laken Possession of the
property described herein below in exercise. of powers confermed on him / har under
section 13 (4} of the said Act, read wilh Fule 8 & 9 of the s3id Rule on this 68.01. 2025,
The Borroweer In particular and the public in generzl are herehy cautioned no 1oodesl
wilh the propery-and any dealings with the property will Be subject Lo the charge of
Canara Bank, DADAR for an amount of Rs. 67.53,945.85 (Rupees Sixty Saven
Lakh Fifty Three Thousand Mine Hundred And Forty Five Paisa Eighty Five Only)
and inferest and ather cost thersan
The Borrower's atlention s invited 1ot provisions of Section 13 (B} of the Act, i
raspoctof bme available, o redeam the secured assels.

DESCRIPTION OF THE IMMOWVABLE PROPERTY
All part & Parcel of residential flat o the name of morlgagor- 1) Jay FPravin
Fhamvilakar, Flal Mo, 405, Farth Floos, Mew Padmavatl Magar Apariment Chs, Lid,,
A 42,83 5q. mil Carped Srea, Land Baanng Plof City Sureey Mo, 1010 and 100:8,
Sureay Mo, 20-A, Hissa Mo, 54 Village Dendoski, Taluka Boriwali, District Mumbai,
Bounded By:- East- ROAD, West- OBERCH MALL, North- FIRE STATION, South-
OBEERDI MALL

S
Authorized Officer
Canara Bank

Date : 08.01.2025
Place : Dadar

Copy To:

Jay Pravin Khanvilakar, Mew Padmavali Magar Aparimeant Che Lid., G Wing, Floor
Mo, 04, Flat Mo, 405, Goregaon Mulund Link Road, Mear Oberol Mall, Goregaon Easzl
bumbai - 400063,

D L

NEW AMAR PHARMACEUTICALS
PRIVATE LIMITED

CIN: US1909MH2022PTC377993
Reg Off: 75/77 1" Floor, Above Union Bank of India, Sant Savata Marg,
Byculla East, Mumbai - 400010, Maharashtra,
Email; bhavesh@meherdisiribulors. com

BEFORE THE CENTRAL GOVERNMENT, OFFICE OF REGIONAL
DIRECTOR, WESTERN REGION, MUMBAI, MAHARASHTRA
In the matter of Section 12 of Companies Act, 2013 and Rule 28 of the
Companies {(Incorporation) Rules, 2014
AND
In the matter of Mis. New Amar Pharmaceuticals Private Limited having its
Registerad office at 7377 17 Floor, Abave Union Bank of india, Sant Savata
Marg, Byculla East, Mumbai- 400010, Maharashtra.

NOTICE

Motice iz hereby given to the General Public that the Company proposes to make
an application io Central Government under Secton 12 of the Companies Act,
2013 seeking confirmation of alteration of the Memaorandum of Association of the
Company in terms of the Special Resolution passed at the Extracedinary Geaneral
Meeting held on 7° January, 2025 to enable the Company to change its Registerad
office within the "Siste of Maharashira™ from jurisdiciion of BOC-Mumbai o the

Jurisdection of ROC-Pune,
Any Person whose interest is Rkely to be affected by the proposed change of the
registered office of the company may deliver either on the MCA-21 portal
wewewmca.gov.in) by filing investor complaint form or cause to be delivered or send
by registered post of histher objections supported by an affidavit stating the nature
ol hisfher interes! and grounds of opposition 1o the Regional Director, Western
Region, Mumbal at  Everest, 5° Floor, 100 Marine Drive, Mumbai-400002;
Maharashtra within Fourteen Days (14} of the date of Publication of this Notice with
a copy to the applicant company at its registered office &t 7577 17 Floor Above
Union Bank of India, Sant Savata Marg., Byculla East, Mumbai-400010,

Maharashira.

For and on behalf of Board of
New Amar Pharmaceuticals Private Limited
Shy-
Milesh Sonigara
Designation: Managing Deirector
DiM: 07875526

Date: January 13, 2025
Place: Mumbai

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
‘ALTRAREX TRADERS PRIVATE LIMITED’
OPERATING IN TRADING BUSINESS IN MAHARASHTRA
(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

ALTRAREX TRADERS PRIVATE
LIMITED
U51909MH2012PTC228984

S-106, Fantasia Mul Complex Plot
No 47; Sec 30A, Navi Mumbai,
Maharashtra, India - 400703.

NA
There are no fixed assets as per the

Name of the corporate debtor along
with PAN / CIN / LLP No.

Address of the registered office
2. | (as per MCA records)

3. | URL of website
Details of place where majority of

4. fixed assets are located information available.

5 Installed capacity of main products | Not Applicable since the Company is
" |/ services not in operations

6 Quantity and value of main products | Not Applicable since the Company is

/ services sold in last financial year | not in operations
7. | Number of employees / workmen Nil
The details can be sought by sending an

. o 4t Fioat Akt Bawa, 22 KOG, Mace e Dl 1000 PR : ERI3ATITH, 2005717 msdid. Webstle wwonbhostinaes ils i i
84444 602095495-602096494 E:t‘-_tb Hﬂu5|ng W' -1 U'il ml.r i .ﬁ:" (15 hJ |1'] :.hF’ E'«l I1:.]] F1| .I .Ju.l 1|JJI .Iuh"]'ﬂ 1|I"Ettl|‘1r Hlﬁp k u-":.u g\l/":;raegle fﬁ?;?]!lsal S;ra]f::rdller:]gts (\Il\;a'tsr:: ema“ on cirp.altrarex@gmail.com and
DIL0900008 SAJNI KAPOOR 90480 606230305-606230804 SOLIL) OFFIE ACORESS: Cfice Now 201, B-Wine, secind Flate, Saganehi Fesght Khaed Metca Statiom Rnad, Virar West, Paighar Maherastinn - 01100 8. | schedules) of two years, lists of / or Virtual Data Room in accordance
107888 906687111-006688610 |mi e a AMBERNATH OFFICE ADDRESS: Shop No. 157, Giove Biesiness Park, Kefyan Badiapur Read, AmSemath West Maharashira - 421503 creditors are available at URL: with the provisions of the Code and
TS NANDI R SHAH 27559 7506775125067850 (LD PANVEL OFFICE ADDRESS: Office Wo. 5, First Floor, Virupaiisha Aparimenk, Opp, Virupaksha Wandir, Mahata Phule Rload. Panvel, Dist-Raigad, Maarashira - 410206 _F;sguc'iatloqsdm_adi ”tiefet;ndef- _
e detailed invitation for expression
DIL 7 RAJESH KAPOOR Saaas 002094495°60209>494 Pu 5 SES 5 I u H NuTI CE I an I M M uvABLE P Hup E' HTI EE} - . . of interest which shall inclﬂde the
090000 07887 906685611.906687110 , : . Eligibility for resolution applicants| . . .~ X .
Whereas the urdersigned being e Ausoeised Officer of the PNB Housing Finance Lid. under the Securitisation and Recanatuction of Financial Assets & 9. | under section 25(2)(h) of the Code eligibility for resolution applicants
80498 600271059-600272058 in camglianca of Rule 81} of Enfarcement of Sacunly Inferest Act, 2002 and in exarcisa of powers conferred under sachon 13 12]) read wilh Rua 3 of the . ilabl RL: under Sec 25(2)(h) of the Code can
Secunity Inlerest [Enforcament) Rules 2002, isswad demand naticeds an the date mentioned against each ascount cafling upon the respective bomawer's is available at URL: be sought by sending an email on
DIL00T4571 PRABHATKUMAR 86858 604764926-604765925 tarepay Ihe amounlas menboned againsleach acoounlwithin 60 daws from e dale of nolices)y date of recaplal the sasd rolices. cirp.altrarex@gmail.com
101714 901119348-901122347 The bomower's having lailed ba repay the amounl, nolice is hereby given ta the bornower's and [he pulilic in panaral thal tha undarsignad has 1akan m - : — =
TM JAYAPRAKASH(Deceased) possessian of the propertyfies described herein below in exgrrise powers confierned on himes mnerS{Jan:lim 1314} of the said Act raad with Ruia 8 of the 40 |Last date for receipt of expression January 28, 2025
DIL0900912 RATNAMMA MT 57648 28073651-28073750 ek Bules on the cabss manlianed agairs gach accoun of interest
; The borrawents in parbicular and the pubkcin gamaral is baraby caulicned rol & deal wsh the properioies and any dealing wih e properlypies wil be Date of issue of provisional list of
DISose KUNJANI CHUNGATH MATHEW 85195 £02846495602847494 subject ip the charps of PNB Housing Financa Lid.. for the smount and intarast therean as per foan agresment, The barrowers® attention ks invited to 11. prospective resolugon applicants February 07, 2025
DIL0066301 DARSHANBEN H SANGHVI 105824 902716377-902716876 provisions of Sub-section (8] of Section 13 of the Act, in respoct of tima available, to redeam the secured assats. —
DIL0002722 MUNJAL BHAI JAYDEVBHAI BAROT 6722 22981051-22981150 Lean Hame of the Demand Amouni Date of Description OF The 12. La_st . date — for . .Sme.ISS|on of February 12, 2025
p— 3597129136972290 Accoun BorrowerGos Hotice Dutstanding Posseasion Property Morngaged objections to provisional list
No. Bortas Gimanton Daka Takari 13 Date of issue of final list of February 22. 2025
p——— N FATHIMA JOHARA 85190 £02841495°602842494 HOURBLI | Mr. Deepak Baburav | 18,40.2024 | Rs. 13,21,192.52 {Rupses Thirteen | 08012025 | Al that part and parcel of Residential Fiat | prospective resolution applicants s
M H MOHAMED SHAFEE 91149 606869805-606870804 [ ekl \'Har:uk; {Borrowar) & Lakhs T-.-.-Tq,- Dn? Tr.iugmr,]pne (Symbalic) _."r-ln:-. 1 : S?ﬁ'n:ﬂl':?rﬂrﬂawmﬂg G_dE ?rus:l::'l Date of issue of information
- 1149390 « Vidya Dieapak Hurdred Kiraty Two & Filty T w1, Bandhivali g Road, u ' .
107489 905872626-905875625 5.0+ BOLI | Wakiskar (Co-Bommower) Paisz Cinly) &5; on 48.10.2024 West Mear Shiv Shakti Park, Thane, 14. memorandum, evaluapon matrix February 27, 2025
DIL0903097 RAM KUMAR AGARWAL R 28293351282934%0 S Maharashira - 414402 and request for resolution plans to
85065 602716495-602717494 HOWRBLY | Me. Pritesh Vishal 18.10.2024 | Rs. 14,92,549.90 (Rupess Fourleen | 06-01-2025 | All that parl and parcel of Residensial prospective resolution applicants
36143 604096603-604097102 032411231437 | Sawanl |Borrower) & Lﬂklﬁ. H'r":'i.l!" mﬁl T"'?:mmm F|-.~IE (Symbolic) | Fiat No 407, B Wing, Vakratinda 15. Last ldate for submission of March 29, 2025
DIL0006369 KAMAL CHOUDHARY 86413 604344926-604345425 B.0.: BOLM, | Mrs. Vidya Vishal F'l;?ﬁgm quﬂ:s érr:ﬂial?u EEE? Residence, Kashell, Bhiwandi, resolution plans
. T ITTT Sawant {Co-Borrower) el ers Thane, Maharashtra - 421302 16. | Process email id to submit EOI cirp.altrarex@gmail.com _
HOUROPN! | Mr. Sagar Mirakar Sahu | 18.10.2024| Rs. 22,98,890/- (Rupees Twenty | 06-01-2025 | Alithat parl and parcel of Residential Flat This Form G is being issued pursuant to an interim order dated December 17,
DIL0066220 MUKENDRA MATHUR 93265 898789290-898789789 uﬁlnms Eﬂﬁ? ;ﬂdmm T Lakhs Ninety Eight Thousand | (Symbaolic) | [:f.'.' gﬂﬂfhﬂ*'-;;"-'g’wsfrg ”Dug‘_ﬂlﬂ Eg}-ﬂﬁ 2024, passed by the Hon’ble NCLT, Mumbai Bench in IA No. I1A/5855/2024 in C.P,
105176 901634479-901634978 o ; Einkt ki : ' 17, ] I . . . .
: PANVEL | Tiwarl (Co-Bormower) —*Eh|HJnl'sfiE‘l']ﬂ ;‘::H;ﬁl';":""!r.l Rosd. Bhiwandi Mear Maitri Park. (IB)/3970(MB)2019. Further, this Form G is subject to approval of the Hon'ble
shares of FVRs. 10 each i Dombival, Thane, Maharashira- 421302 NCLT in the above application for the extension/exclusion of the time period in the
1. Any person who has a claim or lien or interest in the above shares and having any objection to the issue of letter of HOUWRAME! | Mr. Sompath Hanmant | 18.10,2024 HOUWRAMBIDE2 3151162 07-01-2025 | Al that part and parcel of Residential Corporate Insolvency Resolution Process of the Corporate Debtor.
confirmation towards issue of duplicate share certificates, in lieu of the above, is requested to notify the same to the DRZN1151162 | Gavali (Borrower) & respectively Rs. 18,03, T62.88 (Symbolic) | Flat No 10. Ground Floar, Shree
Company at its Registered Office latest by 26.01.2025,indicating the nature of the claim, lien or interest of his/her & NHLIRAME! | Mrs. Rupali Somnath { Fupaess Ningten Lakls Three Dattanath, Aangan, Panvel Raigat Date: January 13, 2025
objection to the issue of said letter of confirmation, through an affidavit duly attested. BEIL152537 E-ﬂ'i'.lll- (Co-Borrower) Thessand Sewen Huncred Sity Two I'-.Ic_l.slr- .}FI' ol rgi,r;,nl Pan \H!l. Place: Mumbai Kshitiz Gupta
. In case company does not receive any objection within aforesaid period it shall proceed with the issue of said Letter of B0, Eighty Eight Palsa Oriy) & Maharashtra - 410206 ' Resolution Professional of Altrarex Traders Private Limited
Confirmation, in lieu of the above mentioned lost share certificates without entertaining any claim/damages AMBERNATH for an amount of Lean accourt Mo, Registration Number: IBBI/IPA-002/IP-N00721/2018-2019/12140
whatsoever it may be. HHL/RAMBME2IM152537 ) ] e . e ]
. The submission of documents by the members to the company shall be deemed to be completed on 26.01.2025 being respactively RE, .40, 366,00 . . Address & email id reglstered WIth IBBI:
last date of receipt of objection, if any, by the company on the above shares. (Rupess Sl Lakhs Ferly Thousand F-52, First Floor, Centrium Mall, Lokhandwala Township Akurli Road,
For DABUR INDIA LIMITED Twa Hundred Shdy S Daly) Kandivali East, Mumbai - 400101
New Delhi (SAKET GUPTA) . as on 18102024 Email Address- kshitiz.ca@gmail.com
12.01.2025 Company Secretary and Compliance Offcer PLACE:- THANE, PANVEL, AMBERNATH, DATE:- 11-01-2025 AUTHORIZED OFFICER, PNB HOUSING FINANCE LTD, Process specific email id for correspondence: cirp.altrarex@gmail.com

financialexp.cpapin, @@ @
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CORRIGENDUM

Tender No.: RTM-2024-25-129
(Open Tender) Name Of Work:

ﬁc_vﬁ' : 'sﬁQT{Q e gfg‘qﬁ RTM-D Shed Infrastructure facilities
aﬁaﬁr ﬁ?ﬁ m for maintenance of HHP Electric
R 55 Locomotives at Closing Date/Time:

14.01.2025, 15:00 hrs. Tender
Closing Date Time: Existing
13.01.2025, 16:00 hrs. Modified:
14.01.2025. 15:00hrs.
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